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CP NO. 315/ALD/2018 

Sh. Rahul Chaudhary, Advocate for the petitioner is present. Petitioner has 

filed this petition under Section 73(4) & 74(4) of the Companies Act, 2013. Heard, 

admit, issue notice on the respondent. Counter may be filed within two weeks from 

the date of service. Thereafter, rejoinder, if any, may be filed within two weeks. 

 List the matter on 9
th
 October 2018, for further consideration. 
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